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REPORT FILED BY THE  EXECUTIVE ENGINEER,KRISHNA CENTRAL DIVISION, 

VIJAYAWADA  IN O.A NO 143 OF 2021 PENDING  BEFORE THE HON’BLE 

NATIONAL GREEN TRIBUNAL(SZ)CHENNAI ITS ORDER DATED 14-02-2023 

               

1. It is submitted that this  Hon’ble Tribunal its order dated 14-02-2023 directed 

the irrigation department to file the report regarding letter petition on 

03.02.2023 requesting to stop illegal and unauthorized construction 

activities on the Krishna River bund near Tadepalle. 

 

2.  It  is submitted  that the residents living near Tadepalli Karakatta in the 

village limts of Tadepalli complained to the Commissioner, Tadepalli Municipal 

Corporation through spandana complaint number :GNT202212121386 

dated:12.12.2022 regarding the construction activity for establishing a flower 

market with 80 Nos petty shops in a vacant place beside Adventure and Good 

News Public School and opposite River Breeze Apartments on Vijayawada Club 

Road at Krishna River Right Flood Bank in the Village limis of Tadepalli, 

Guntur District. 

 

3. It  is submitted  that the spandana complaint number :GNT202212121386 

dated:12.12.2022  the Deputy City Planner replied that there were no 

permissions given for setting up of flower market in the river bed in Tadepalli 

Village limits.  

 

4. It  is submitted  that the the residents living near Tadepalli Karakatta filed a 

complaint in National Green Tribunal explaining the consequences that arise 

due to establishment of flower market in Green belt Area and requested to 

prevent the development of flower market / construction of structure activity 

and also to direct the respective departments for conserving and developing the 

green belt environment in the above location of river bank area for the safety 

and security of public.  

 

5. It  is submitted  that during the field visit by the Assistant Executive Engineer, 

RC section, Vallabhapuram on 29-12-2022 along with field staff it is observed 

that in between km 2.500 to km 2.700 of Krishna Right Flood Bank some 

construction activities were going on. And after enquiry it was known that  Sri. 

Jakkireddy Venkata Krishna Reddy is carrying out illegal construction 

activities in  his patta land in Sy.No.39-1 & 40 of Tadepalli village at 

Vijayawada Club road without obtain permission from competent authorities 

like River Conservancy and Municipal authorities etc., and the said area is 

falling under River Conservancy Zone. 

 

6. It  is submitted  that after field visit this office Immediately, Notice was served 

by the Assistant Executive Engineer concerned to Sri. Jakkireddy Venkata 

Krishna Reddy S/o J.vekateswara Reddy resident of Tadepalli, Guntur District 

1



to stop the illegal construction activity vide Assistant Executive Engineer, RC 

Section, Vallabhapuram  notice No: 55VLB dated:29.12.2022. 

  

7. It  is submitted  that the Tadepalli 2nd ward people has submitted their 

representation to the Chief Engineer, Krishna Delta System, Water Resources 

Department,  Vijayawada  stated in their representation, that if the flower 

market is established in Adventure and Good News Public School and opposite 

River Breeze Apartments on Vijayawada Club Road area then, they will face 

much troubles like traffic jam and safety of school children lives and pollution 

of Krishna River due to wastage and garbage produced by the Flower market 

and the same as joined into Krishna River.   

 

8. It  is submitted  that again, after giving notice met the concerned persons who 

are going to do so and oral instructions were given to stop the construction 

activities until appropriate permissions were obtained. As the construction 

activity is being going on even after serving notice, 2nd notice was issued by the 

the concerned Assistant Executive Engineer issued notice vide Notice No.3VLB 

Dt.28-01-2023.  

  

9. Meanwhile, the construction is going on and the activities were observed time 

to time by the Tadepalli-Mangalagiri Muncipal Corporation authorities.  The 

Commissioner, Tadepalli-Mangalagiri Muncipal Corporation, Mangalagiri has 

dropped a letter to the Engineer-in-Chief, Water Resources Department, 

Vijayawada vide Letter No.Roc.No.281/2023/G1 Dt.04.02.2023 for take 

necessary action may please be taken.   

 

10. It  is submitted  that the Executive Engineer, KC Division, Vijayawada has 

reported in his report to the superintending Engineer, Irrigation, Circle, 

Vijayawada vide letter No. CB/Supdt/MC/ 34SE dated. 21-1-2023 in turm, the 

Superintending Engineer, has also submit the report on above subject to the 

Engineer-in-Chief (Irrigation), Vijayawada vied letter No. 

SE/IC/VJA/NTPA/Supdt/MC/6ENC dated. 27-1-2023. 

 

11. It  is submitted  that the Deputy Executive Engineer, RC Sub Division, 

Vijayawada has requested the Municipal Commissioner, Vijayawada to take 

necessary action to stop the illegal construction activity for setting up the 

Flower market by Sri. Jakkireddy Venkata Krishna Reddy vide letter no: 

DEE/RC/VJA /05 M dated: 14.02.2023 as the powers are vested with 

Municipal Corporations Authorities in preventing the encroachments in Water 

bodies. 

 

12. It  is submitted  that the Executive Engineer, K.C Division, Vijayawada 

addressed the Municipal Commissioner, Vijayawada to take necessary action 

to stop the illegal construction activity for setting up the Flower market by Sri. 
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Jakkireddy Venkata Krishna Reddy  vide letter No.CB/Sup/MC/173 M 

dated:16.02.2023. 

  

13. It  is submitted  that the Commissioner, Tadepalli-Mangalagiri Muncipal 

Corporation, Mangalagiri authorities took action and dismantled the ongoing 

construction works such as partition walls.  

 

14. It  is submitted  that the Sri. Jakkireddy Venkata Krishna Reddy & 79 others 

filed a Writ Petition in the Hon’ble High court of Andhra Pradesh vide 

WP.No.5412/2023 keeping the Principal Secretary( Municipal and Urban 

Development Department), Commissioner (Tadepalli Municipal corporation), 

Town Planning Officer(Mangalagiri , Tadepalli Municipal corporation) as 1st , 

2nd , 3rd respondents and  Assistant Executive Engineer, RC Section, 

Vallabhapuram of this department as the 4th respondent and  prayed the 

Hon’ble High Court  to issue directions not to demolish the temporary sheds of 

the petitioners constructed at Sy.No.39/1 and 40, abutting to Aventura Sports 

Club Vijayawada Club Road , Tadepalli, Guntur District .   

 

15. It  is submitted  that the instructions were submitted by the Assistant 

Executive Engineer concerned to the Government Pleader, Irrigation & CAD 

Department, High court of Andhra Pradesh, Amaravathi, Guntur District vide 

this office lettere No:AEE/RC/VLB/14VLB dated:05.03.2023  and prayed the 

Hon’ble High Court of Andhra Pradesh, to dismiss the writ petition and pass 

such orders not to take up any construction activities by Sri. Jakkireddy 

Venkata Krishna Reddy & 79 others in Sy.No.39-1 & 40 of Tadepalli village for 

establishing a flower market without obtaining prior permission from line 

departments. 

 

16. It  is submitted  that the Case was pending at Hon’ble High court of Andhra 

Pradesh and no directions were issued by the  Hon’ble High court of Andhra 

Pradesh.  

 

17. It  is submitted  that the as per Hon`ble High Court orders the action will be 

taken on illegal construction in Sy.No.39/1 and 40, abutting to Aventura 

Sports Club Vijayawada Club Road , Tadepalli, Guntur District  by Sri. 

Jakkireddy Venkata Krishna Reddy and others.   

 

This is submitted for favor of information and necessary action. 

DATE-26-4-2023                     Yours faithfully, 

 
Executive Engineer, 

KC Division, Vijayawada 
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